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PUNJAB VIDHAN SABHA SECRETARIAT

NOTIFICATION

The 04 August,2025.

No.1/Q.R.C./2025-26/ 47  Under Rule 183 of the Rules of
Procedure and Conduct of Business in Punjab Vidhan Sabha (Punjab
Legislative Assembly), the Hon'ble Speaker has nominated Smt. Neena
Mittal, M.L.A. on 01 August, 2025 to serve on the Committee on
Questions and References for the remaining period of the year 2025-

26 in place of Smt. Anmol Gagan Mann, M.L.A.

Dated Chandigarh RAM LOK KHATANA,
04 August, 2025. SECRETARY.

No.1/Q.R.C./2025-26/ /0 S5% Dated Chandigarh, the 04 August,2025

Copy forwarded to Smt. Neena Mittal, M.L.A. and Smt. Anmol
Gagan Mann, M.L.A. for information.
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